| TEM NO. 2 COURT NO. 10 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).1933/2004
(From the judgenent and or der dat ed 13/ 02/ 2004 in CRL. M sc. No. 2566/ 2004

of The H GH

COURT OF PATNA)

TARI QUE FATM Petitioner(s)

VERSUS

STATE OF BI HAR Respondent ( s)

( Wth appln(s) for anticipatory bail and office report ))

Date: 12/04/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE B.P. SI NG&H

HON BLE MR JUSTICE S. B. SI NHA

For Petitioner(s) M.S.B. Sanyal, Sr. Adv.
Sri A P. Sahay, Adv.
Sri Arshad Janeel Hashm , Adv.

M. Kuldip Singh, Adv.

For Respondent (s) M. Sunil Kumar, Sr. Adv.
Ms. Kirti Sinha, Adv.
M ss Rashni Rai, Adv.

Ms. Sarla Chandra, Adv.



St. of Bi har Kumar Raj esh Singh, Adv.

M. B.B. Singh ,Adv

UPON hearing counsel the Court nade the foll ow ng

ORDER

Speci al | eave granted.

The appeal is allowed in terns of the signed order.

(Sheet al Dhi ngra) (Vijay D
hawan)

Court Master Court Master

[ Signed order is placed on the file]

I'N THE SUPREME COURT OF | NDI A

CRI M NAL APPELLATE JURI SDI CTI ON

CRIM NAL APPEAL No. 542 OF 2005

[Arising out of SLP(Crl.) No.1933 of 2004]

TARI QUE FATM
.. Appel | ant (s)

Ver sus

STATE OF BI HAR
.. Respondent (s)



ORDER

Speci al | eave granted.

We have heard counsel for the parties and perused the record. W have a
| so perused

the orders of the | earned Sessions Judge as well as the High Court, refusing anticipatory bai

Having regard to the facts and circunstances of the case, we are satisfi
ed that this is a

fit case in which the appellant may be rel eased on anticipatory bail under Section 438 Cr.P.C.

Accordingly, we direct that in the event of arrest or surrender, the app
ellant shall be

rel eased on bail on his furnishing bail bonds to the satisfaction of t he
arresting officer or the

court, as the case may be, in connection with Conplaint Petition No.2064/C/ 2003 pending in the

court of S.D.J.M, Patna.

The appeal is allowed in the above terns.

(B.P. SI NGH

(S.B. SINHA)
New Del hi

April 12, 2005.



